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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT |
BULLETIN PART-II
(General information reiating to legisiative and other matters)

Wednesday, 24" November, 2010/ Agrahayana 3, 1932 (Saka)
No. 99

Sub: DETENTION AND RELEASE OF MEMBERS

The following message addressed to the Hon’ble Speaker, Delhi Vidhan Sabha.
Delhi, was received from Dy. Comimissioner of Police, North Distt., Delhi:-

«I have the honour to inform you that Hon’ble Members of Legislative Assembly
Delhi; Dr. Jagdish Mukhi, Prof. Vijay Kumar Malhotra. Shri Sahab Singh Chauhan, Shri
Shyam Lal Garg, Shri Anil Jha, Shri Naresh Gaur, Shri O.P. Babber, Shri Sri Krishan
Tyagi, Shri Kulwant Rana, Shri Manoj Kumar, Shri Karan Singh Tanwar, Shri Sunil
Kumar, Shri Ramesh Bidhuri, Shri Pradyumn Rajput, Dr. Harshvardhan, Shri H.S. Balli,
Shri Jai Bhagwan Aggarwal, Shri Dharam Deo Solanki, Shri Mohan Singh Bisht, Shri
S.P. Ratawal, Shri Ravinder Nath Bansal, Shri Sat Prakash Rana, Shri Subhash Sachdeva
were detained u/s 65 D.P. to maintain law & order, while demonstrating inside the
Vidhan Sabha premises, Delhi at 3:35 PM on 23.11.2010.

They were released at 4:10 PM irom the same place on the same date”.

P. N. MISHRA
Secretary



